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PUNJAB VIDHAN SABHA SECRETARIAT

NOTIFICATION

THE 14 July, 2022.

No. 1-CPU-2022-23/.73@) . Sardar Fauja Singh, M.L.A. on

having been appointed as Cabinet Minister with effect from 04™ July, 2022 has
ceased to be the member of the Committee on Public Undertaking under rule 180(1)
of the Rules of Procedure and Conduct of Business and Sardar Jai Krishan Singh,
M.L.A. on having been elected as Deputy Speaker and after resigning from the
Committee dated 04" July, 2022, has ceased to be the member of the Committee on

the Public Undertaking under rule 182 of the Rules of procedure and Conduct of

Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly ).

On the vacancies thus caused, the Hon'ble Speaker has
nominated Shri Gurinder Singh Garry Birring, M.L.A. and Dr. Nachhatar Pal, M.L.A.
as Members.of the Committee on Public Undertaking for the remaining period of
2022-23 under Rule 180(3)read with rule 207 of the Rules of Procedure and Conduct

of Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly).
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